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System and Education Research in Com
puter Networlung, with partial support from 
UNDP. These programmes are aimed at 
building institutnnai infrastructure training 
scientific manpower and undertaking re
search & development to solve some of the 
industrial problems using computer technol
ogy.

In addition, Govemmenthave also taken 
the fbltowing steps;

(i) As per the new Industrial Policy, the 
foreign equity up to 51% has been allowed 
under the automatic clearance scheme to 
encourage large companies including for
eign companies having cbsely held tech
nologies to setup manufacturing facilities in 
India. Similarly large units and foreign com
panies are altowed to have equity partidpa- 
tton up to 24% in the small scale units.

(ii) The liberal import of designs and 
drawings have been aHowed utiGsing the 
Exim Scrips.

m  The procedures for inviting foreign 
technicians/experts to assist the Indian 
companies in upgrading computer technol
ogy have been relaxed. Units can approach 
Resen/e Bankof Imfiadirectly fbrthe release 
of foreign exchange.

fiv) The units have been given more 
autonomy for substantial expansion and 
bioadbanding of their products.

(c) and (d). Liberalised poUcy measures 
taken by the Government have been given 
wkie publicity and relevantpress notes have 
been issued in this regard by the officeof 
CtiM Controller o< Imports & Exports. Mnis- 
try of industry and Reserve Bank of India

Suggest k>n for Creation of a Consumer 
Welfare Fund.

1060. SHRI GEORGE Î ERNANDES: 
Will the PRIME MINISTER be pleased to 
state:

(a) whether the Government have re
ceived suggestnns for the creatnn of a 
Consumers Welfare Fund.

(b) if so, whetherthe Government have 
also received representations for the consti- 
tutton of a working ground to study the Quasi- 
Judiciai mechanism of a Public Utilities 
Commission to ensure public accountability 
by them; and

(c) if so, the details thereof and the 
reactnn thereto?

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPLIES AND 
PUBLIC DISTRIBUTION (SHRIKAMALUD- 
DIN AHMED): (a) to (c). Yes, Sir. In the 1 0 th 
meeting of the Central Consumer Protection 
Council, two resolutnns were passed for the 
creatton of a Consumer Welfare Found and 
for the constitution of a Working Group to 
study the Quasi-Judicial mechanism of a 
Pubfic Utilities Commisston to ensure pubic 
accountability. The working Group hbs al
ready been constituted Recently. Ministry of 
Finance has passed the Central Excises and 
Customs L.SWS (Amendment) Act, 1991 (No. 
40 of 1991) whKh provkies for creation of a 
Consumer Welfare Fund. The Found will be 
utifeed by the Govt, for the welfare of the 
consumers in accordance with such rules as 
GovL rmy malce in this behalf.

Increase in the Limit for Small Scale 
industries

1061. SHRIOIANDRESH PATEL Wai 
the PFUME MINISTER be pleased to state:

- (a) wiMber the Government have is- 
any preposalsAepresentalkxis/




